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Shifting of Headquarters of Coak
India Limited from Calcutta to
Dhanbad or Ranchi

5715. SHRI SATISH PRASAD
SINGH : Will the Minister of
ENERGY be pleased io state :

(a) whether it is a fact that Bihar
is th: largest coal prod icing State;

(b) if so, the rcason: for keeping
the Head Office of G al India Limited
in Calcutta;

(c) whether it is proposed to shift
the head office from Calcutta to
Dhanbad or Ranchi to make the
company morc economic and func-
tion efficiently; and

(d) if not, reasons therefore ?

THE MINISTER OF STATE
IN THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN) :
(a) Yes, Sir.

(b) to (d) Calcutta being the
traditional centre of coal industry and
the headquarters of Railways serving
the coalfields, the head office of Coal
India Ltd. has been kept in Calcutta.
There is no proposal to shift the
headquarters of Coal India from
Calcutta at present.

Demand of Petroleum products
by Maharashtra

5716, SHRI S. B. PATIL : Will
the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS
b: pleased to state :

(a) the monthly demand of petrol,
diesel and kerosene made by Govern-
ment of Maharashtra during the
period from 1st January, 1980 to 31st
December, 1980, month-wise and the
extent to which their demand was
accepted and the quantity supplied
month-wise; and

(b) if supplies are less than
demand, what steps Government
have proposed to take :0 meet this
demand?
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THE MINISTER OF PETRO-
LEUM, CHEMICALS AND FER-
TILIZERS (SHRI P.C. SETHI) :
(a) There is no system of making
monthly allocation of motor spirit
(petrol) to the States and Union
Territories, including Maharashtra.
This product is freely available and
the requirement of the Maharashtra
State has been met in full during the
year 1980. In so far as high speed

Written Answers CHAITRA 10, 1903 (SAKA) Written Answers 102

diesel (HSD) oil and kerosene are
concerned, the Government of Maha-
rashtra had indicated, during the year
1980, the requirements of the State
for certain months only. These were
taken into account and ad-hoc increases
in allocations were also given to the
State. The following are the details
of the allocations and actual sales of
HSD and kerosene in respect of
Maharashtra State for the year 1980:

Figures in mectric tonnes

High Speed Diesel oil Kerosene

Month
Allocation  Sales Allocation Sales
January '8o 98500 99052 69000 69213
February '8o 101377 95002 67334 68083
March 8o . 120000 112687 71596 68205
April 8o 130800 107078 66029 58790
May ’8o . 120700 109853 64500 57006
June 8o . . 107500 92089 62270 62020
July 8o 107500 95060 66470 68961
August *8o 98200 84142 69100 67795
September 80 . . 100200 94426 69100 71682
October 80 . . . . . 90000 93712 6gooo 68709
November 80 . . . . . 98000 98852 72660 70799
December 80 105500 105165 71000 69638

(b) The diesel allocation to the
States/Union Territories, including
Maharashtra, has been maximised,
keeping in view the overall product
avialability and movement capacity.
For March 81 and April 81, the
diescl allocation has been made at
a level 15% more than the sales in
the corresponding months of last
year. In the case of Kerosene, the
monthly allocations are being made
at a level 5% more than the actual
siles in the corresponding months of
the previous year. Ad-hoc increases
in the allocations of these products
have also been given to Maharashtra
keeping in view the requirements
irdicated by the State Government.

"T.V. facilities for Patna

5717. SHRIMATI MADHURI
SINGH: Will the Minister of IN«
FORMATION AND BROAD-
CASTING be pleased to state :

(a) whether TV facilities for Patna
are proposed to be provided in the
near future; and

(b) if so, the details thereof and
the likely date by which such facilities
would be completed ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-





